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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. 2

APPEAL No. E/70899/2016-EX{SM]

(Arising out of Order-in-Original No. 1lz’CommissionerfNoida-Il’QO15~16
dated 30/06/2016 passed by Commissioner of Central Excise, Noida-I1)

M/s Varroc Polymers Pvt. Lid, Appellant
Vs.

Commissioner of Central Excise, Noida-1I Respondent
Appearance:

Shri Manish Nim (DGM) Authorized Representative, for Appeliant
Shri Mohd. Altaf, Assistant Commissioner (AR), for Respondent
CORAM:

Hon’ble Mr. Anil G, Shakkarwar, Member {Technical)

Date of Hearing & Date of Decision : 06/10/2017

Per: Anil G. Shakkarwar
The present appeal is arising out of Order-in-Original

No. 11/Commissionerf}\loida—II/QO15-16 dated 30/06/2016
passed by Commissioner of Central Excise, Noida-I],

2. Heard both the parties.

3. On perusal of the facts on record, I find that through
Order-in-Original dated 30/06/2016, the lOriginal Authority
confirmed the demand of Central Excise duty'amounting to
Rs.44,70,223/- and ordered the appeliant to pay the same
along with interest applicable thereon under Section
11AB/11AA of the Central Excise Act, 1944 énd'imposed

penalty of Rs.44,70,223/- under Section 11AC of the Central

\



2

Ex. Appeal No. 70899/16

Excise Act, 1944 read with Rule 25 of the Central Excise
Rules, 2002. The Copies of G.A.R.-7 Challans are available at
Page No. 8, 9 & 10 of Appeal Paper Book. Through G.A.R.-7
Challans dated 22/07/2016 appellant paid confirmed
demand of Rs.44,70,273/-, and also paid through Challans
dated 28/07/2016 Rs.24,80,992/- & dated 28/07/2016
Rs.11,17,568/- towards interest and penalty. 1 find that the
penalty imposed under said Section 11AC of the Central
Excise Act, 1944 was paid within one month from the date of
communication of Order-in-Original dated 30/06/2016 and
therefore, the appellant paid 25% of the penalty ordered
through Order-in-Original dated 30/06/2016. I find that the
appellant has implemented the impugned Order-in-Original
dated 30/06/2016I and paid the adjudged amounts.
Therefore, I find that the present appeal Is infructuous. The

appeal is disposed as infrizctuous,

(Dictated & Pronounced in Court)

_Sd/_
(ANIL G. SHAKKARWAR)
Member (TECHNICAL)
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